HiGH COURT OF JAMMU AND KASHMIR AT SRINAGAR.

£#

y

ORDE!
}

No: _ 349 DATED- 28 /1 )leré

! tq—- / |

i

Sancgion &5 korebr acvendad to 8 LESamal & £ A i A e 8

13 of Joszioe, Sud k“ :é; {: ke ﬂ;&“"m& alfctment of faedd s fovear of the Ssberdiute Courss uder Mufor i 2904-
Asm T QRS BAZZ G Sesidons G 3 Tz wuedy et e %, as per
oo e s g D:x:.. : l.fa&_‘ : .fum':c a.'nfe.'r- et ..':.\_n_«'fa} fior the cmrnong pee T8I, ax per ammeynre

AN rder. The allocment is subjoct ta falfilimrnt of follewing orndifoass

B o nsnd posd, - - - . S
L Al Z,f’.x:..a..s“m.es Dndery and iwsractives Based b the Gore frome Kwoe tv fiwee sitad Se vdseeved
wkile incurring the expendiure speinc the  adfovated craney

& Adwenicrative approved Teckmioa! semction be ahazivad witenerer roguinad befiore
ke expendimare is fncarned :
LS The DDO will ensare that she expeminne mader vwrives dudees konds & depe within
the badoet allocasion
4 The driwing & isharsing officer shall farnish rhe moashly dnawl expemdinery
stztemoent DnveriaNv By the 107 of sucoveding month.
X The DDO's shall ensare £ Aook the expendimre as por fldlowieg candfosdion of proper aoovs elngs
Major Head 2014 Adm of Jusice. \

Sub Head (488-Disrr & Sessions Jadge.

Minor Head  105-Civil & Sessions Coars ; 1 i ( o

Group Hesd P0Genersl - Visauwe$el ——
" B - M

(Ram Singk) 2o/

D;‘W‘Rc“fs.'mr (Acers)
.(_,/b
¢

o~
£

By Order

No: 3IT3- 220STJA ¢ Dated:_26 Jts]2er &

Copy to the:-

122 Pr. D & 8 Judge Jamme Samba Kathua Reand Udbangpar Ramdar Kickowar Braderwal Preach Rajvart |
“Sriragar Ganderdal Budgam Puabeams Shopign Benvmulia Bandiren: Kurwars Aranoray Kulgars Lef Kargil =

3535 | AddL DAS Judge, Jamem’ Udhamgpur Doda Rejours Natkza Srinagar Sopore Palvamnt {tininey Hasdwars. Barmutli |

34-36 I 1° Ad3L District & Sessions Judge Srinsgar Jamema Bararmalla ) !

(3738 | 2% Addl District & Sexsions Judge. Srinagar Jamms !

940 | 5 AddLD&S Judge. Jarum Srinagar, |

41 | 4% Addi, Districe & Sessions Judge, Srinagar |

4243 Addl. Distt, Judge (Bank Cases) Jampu Srinagar. !

4 Adidl. DisaJudge (Matrimonial Cases Maremi

4546 Spl. Judge Anticerruption Srinagar Jammaut

4748 | Addl Sessivns Judge Anticorrupgion Jamma Srinagarn,

49. Spl. Judge. Anti-corruption, CBI { Cases) Srinagar i

49-70 CIM. Jamnue Reasi Udargpur Katkna Rajouri Poonch Rambar Aishowir Doda Samba SrinagrSepore
,Kulgar: Budgam Ganderbal Pubeama Shopian Ananinag Handwans Bandipors Lekt Kargil

7184 Sub Judge Jammi Ramnagar Karra Batote Bhaderwah Nowskent Suruniere Chadoens Vadlow Bijbetrarn
Baramujlla Uri Pastan Kupwana.,

85 Judee Small Causes Court, Srinagar

86-87 City Judge J. ‘Srimagar : .

8889 Municipal Magistrate Janmug Srinagar

20 P&T(Elect) Magistrate, Srinagar.

91 P&T Magistrate, Jammu

92 . Electricity Magistrare J

93-94 Excise Magistrate Jarmmu. Srinagar

95 Railway Magistrare, Jammu,

96-97 Special Mobile Magistrate (T) Jarmmu Nrinagar
98-111 Spl. Mobile Magistrate, Jammut Kathua Udampur Bhaderwal Rajouri Peonch Srinagar Budgant
SPubvama’Anantnag Bar la/ Trehgam Lel Kargil (Under 13" Finance Commission
112 Forest Magistrate, Srinagar. i
113-73 | Munsiff. Jammu B.S. Pura Bislnal/Akhnoor Reasi hatra Mahore Kathua Hiranagar Basohli Billawar Bant
sMahanpur Chenani Majalta Udhampur Rambart Banihal Gool Bhaderwah Gamdoh Thathri KetruniaRulakote!
Sunderbani Thanamandi’ Budhal Samba Mewdlar. Kishowar. Ganderbal Kangan Budgarn Chanei-Shrigt”
Chadoora’Magany Pubwlama Tral Pampore Shopian'A 1e Doonishegam Shangus Kulgam D.H. Pure’
Qazigund ‘Baramulta Tangmarg Bonivar Dangiwacha(Rafiabad)Kupwan Handwara Tangdhar Segume Bamdipore Stomdul”
Gurew/Nobra Sankoo Zanashar

174 T Adddl, Munsifl, Jammu (Forest Mag Jammg) o e

175 Ist Addl, Munsiff, Srinagar. - i

176-77 | 2 Adil. Munsiff, SrinagarJamunt L e

178-79 | 3" Addl. Munsiff, Jamnu! Srinagar SRES

180 City Munsif]: Srinagar. T s

181 Addl, Munsifl, Sambu. -

782-203 | Addi.  Mob.  Magisirate, Janm Reasi/Billowar RambanSamba Doda Th i Suranhokte Kishowar Udiampur Pastha
Chawk/Ganderbal/Beerwal/AwantipuraShopian Pahalgam Kulgam ‘Chandoosa Kralpora/Bandipora Khaltsi Batalik(Drass)

204-05 | Sub Registrar, Jannmt/ Srinagar, ) S

206 Treasury Qfficer Sub Treasury Distt, Court Complex Janipur Jarmme.

207 Treasury Qfficer Sadar Court Complex Srinagar. -

308-285 | Treasury Qfficer,R.S. Pura/Aknoor/Bishuah Katra’Reasi Mahore Kathna Hivanagar/Basohli BitlawarBani’
MahanpursUdiampur/Ranmagar’Majalta Chenani’Ramban/Batote Banihal Gool Bhaderwah Doda Gandoh’
Thathri/Rajouri/Nowshera’Kotrank whalohote Sunderbani Thanamandi Budhal Santba Peonch Suranhote Mendhar!
Kishtwar/Ganderbal/Kangan/BudganyChadoora Char-i-Sharicf MaganyBeerwah/PubvamaTral Pampore’
Awantipura/Shopian/Anantnag’l aitoo Bifpelhara’Doorw/Aistunugam Shanguy/ Pahalgam Kulgam DH. Pure
/Qazigu nd/Baranmlla/SeporePartan/Uri ‘Tangmarg/ Bunivar/Dangiwacka(Rafiabad)Sopere Chandoosa
.k'upwa'm/ffa'nn'lt'li'mﬂ'mlgrﬂlrl'rf."ﬂmm{qh'hgflm Kralpora/Bandipora’Sumbal Gurez/Leh/Nobra/Khaltsi!

Kargil'Sank Zanashar/Batalik(Drass) }
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Annexure “A  © N0 G UA-DY- 26 e s &

Rs. In lacs.

Munsiff Bani

S.No | District Janmu O.E
1 Pr. D&S Judge Jammu 0.50
2 Addl. D&S Judge Jammu 015
3 Ltr..-'lddf"j)—i;-r.tJudgc Jamnne e
4 2nd. Addl, Distt.Judge Janimu d R
5 3 Al Distt.Juclge Janmmu g =
6 Addl. Distt Judge (Matrimonial Cases)Jammu 0.15
7 Addl. D.J.( Bank Cases Mammu ———
8 Spl. Judge (Anti Corruption)Janmiu ——
9 Addl D&S Juddge (Anti Corruption)Jammniu ———
10 CJM, Jammu 0.05
11 Sub Judge Jammu. 0.10
12 City Judge Jammu 0 _,_!_(_}:
13 Excise Mag. Jamniu 0.05
14 Municipal Mag Jammu 0.05
15 Spl. M Mgst.(T)Jammu 0.15
16 P&T. Magst Jammu 0.05
17 Electricity Mgst Jammu 0.05
18 Spl. Railway Mgst. Jammu 0.10
19 Spl. Mob.Mag,Jammu (Under 13" FC) 0.10
20 deddl. MM(T)Jammu 0.15
21 Munsiff Jammu 0.10
22 Munsiff R.S.Pura 0.10
23 Munsiff Akhnoor .10
24 Munsiff Bishnah 0.1
25 Ist. Addl Munsifi’ (Forest Mgst. Janumu) 0.1¢
26 2™ deddl Munsiff, Jammu 0.10
27, | 3" Addl. Munsifl; Jammu. 0.10
28, | Addl.Mob.Mag, R.S.Pura (Under 13" FO) 0.10
29. | Sub Registrar, Jammu. 010 |
S.No | District Reasi. or
L Pr. District & Sessions Judge Reasi. 0.20 i
2. C.J .M Reasi 0.15 - _-Jl
3 Sub Judge Katra 015 |
4 Munsiff Reasi 016 |
5 Munsiff Katra 0.10 “1
6 Munsiff Malore _ 0.10 !
7. Addl.Mob.Mag.Reasi(Under 1 3m_ﬁTC) 0. 1) _1
[S.N | District Kathua 0. '-
0 :
1 Pr. D&S Judge,Kathua ¥ (.20 i
2 Addl. D&S,Judge Kathua 01a |
3 CJM Kathua v ly ;
4| Spl.Mob.Mag Kathua (Under 13" FC) o.1¢ !
5 | DM (DKatia 00|
6 Munsiff Kathug 0.1 i7
7 Munsiff Hiranagar ¥ I-E}_l\.‘u i Tli
8 Munsiff Basohli : | Sy A D '
9 Munsiff Billawar - TR
110 ST
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Annexure “_A i
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No | District Rajouri O.E T.E.
Pr. D&S Judge Rajouri 0.20 s,
Addl. D&S Judge Rajowr 0.15 .-z
| CJ.M. Rajouri . | 015 0.20 .
| Sub-Judge Nowshera A I 0 L T e e By
‘| D.M. Mgst.(T)Rajouri’ LTS e e
Munsiff Kotranka - - 0.10 e
Munsiff Kalakote 0.10 amn
Munsiff Sunderbani =g J0 - el
Munsiff Thanamandi (V) 0.10 -
10 Munsiff Budhal (V) . 0.10 o=
11. | Spi. Mob.Mag,Rajouri (Under 13" FC} 0.15 i
|12, | Addl.Mob.Mag. Thanamandi (Under 137 FC) 0.10 -
[ S.No. Dtsmct Samba O.E
1. | Pr. District & Sessions Judge Samba 0.20-
2. | CJMSamba 0.15
1 3. | Munsiff Samba’ 0.10
4 | Addl. Munsiff, Samba ' OI0: Fanl
-I'5 - | Addl. Mobile Magfsnate Samba (Under 13"’ FC) _' 0,10 FE

No | District Bhaderwah : | OE - ;.
| Pr. D & § Judge, Bhaderwah .. .. 020+,
Addl. D&S Judge Doda‘ fa 015
C.J. M. Doda S
Sub Judge Bhaderwah Q5. s e ey

Munsiff, Gundoh (V)

10.05

| -Munsiff Thathri .

005, &

qb"

Distt. MM.(Tr.) Doda. -

| Spl. Mob.Mag, Bhaderwah (Under 1 3' FC) .

ISR T R BN IS ol 1Y EE.

LS

| Addl Mob.Mag, Doda(Under 13" FC)
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Annexure “A”

| District Kishtwar O.E |I.E.
S.No o i
1 Pr.D&S Judge, Kishtwar 0.20 -
2 C.J M. Kishtwar 015 |-+
3 | Munsiff, Kishtwar 0.05 1010
4 Addl. Mobile Magistrate, Kishtwar(Under 13"FC) (V) |- S
S.No | District Poonch O.E
1 Pr. D&S Judge Poonch 0.20
2 C.J M. Poonch - 015
3 Sub Judge, Surankote. 0.15 :
4 Spl.Mob. Mag. (Under 13" FC) Poonch 0.15
5 D.M. Mgst.(T) Poonch 0.15
6 Munsiff Mendhar 0.10
17 | 4ddl. Mob. Mag. Surankote.(Under 13" FC) 0.10
S.No | District Ramban O.E = |Office
equipments &
appliances.
& Pr. D&S Judge Ramban 0.20 Y s
2 C.J.M. Ramban 0.15 -
3 Sub Judge, Batote. 0.15 I
4 Munsiff; Banihal ; 0.10 il A
5 Munsiff, Gool 010 - gy
6 Munsiff, Ramban 0.10 e,
7. | Addl. Mob. Mag Ramban.(Under 13" FC) 0.10 1030
S No. | District Udhampur ' O.E.
! Pr. D&S Judge, Udhampur .20 . - 5
2 Add. Distt. Judge Udhampur -~ - 1015
3 C.J.M. Udhampur : 1015
4 Sub-Judge Ramnagar 015
5 Spl.Mob.Mag, Udhampur (Under 13"' FC) 0.15
6 | D.M.M.(D)Udhampur 015 \ .
7 Munsiff Chennai : J.16 : |
8 Munsiff Majalta ' , C.15 i
19 Munsiff Udhampur 0.10 ;
10. Addl.Mob.Mag., Udhanmur(wldm 13" FFC) 10.10 i

-
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Annexure “A” Rs. In lacs.
S.No | District Pulwama | O.E
1 Pr. D&S Judge, Pulwama 0.20
2 Addl.D&S Judge Pulwama 1015
3 CJM, Pulwama 10.15
4 Munsiff; Pulwama 0.10
5 Munsiff Tral - 0.10
6 Munisff Pampore 1010
7 Spl.Mob. Mag, Pulwama (Under 13" FC) 0.10
| 8. Addl Mob.Mag. Awantipura (Under 13" FC) 0.10
S.No | District Shopian 0.E
i Pr. D & S Judge Shopian 820 -
> C.J.M .Shopian ' 013
3 Munsiff Shopian 0.10
4. Addl.Mob. Mag Shop:an (Under T FC} | o.10
S.No | District Anantnag O.E ..
I Pr. D&S Judge, Ananinag 020
: _ 2 Addl D&S Judge Anantnag. | 015
Fie - 3 CJM Anantnag 0.15
s el T4 Sub-Judge Vailoo 10715
e T e bt 1 Sub-Judge Bijbehara 0.15
M0 23 - |6 D.M. Mgst (T).Anantnag 1015
W ' 7 Munsiff Anantnag 0.10
% e - 8 Munsiff Dooru : 010
s 9 Munsiff, Aishmugam . |0610 .
LG o 110 Munsiff Shangus . (V) TTTRER T
oo 11| Spl.Mob.Mag.Anantnag( Under 13"’}(} |
B . [12. [Addi-Mob Mag Pahalgam (Under-13" FC)(V) | 0.10°
e | S.No | District Kulgam ' e O.E. | POL | 1.E.
Sarrd et o e PR B & S Judge, Kulgam . o 10.20 0.30 0.10
CuTe 20 |.CM Kulgam ' A Ea T i T
Nipats el 1oy Munsiff Kulgam T e S s -
P 4. Minsiff D.HPora (V) -~ Bi0.. [-=
ey 1S, | Minstff Qazigund - " 010 | = =
S e Addl Mob.Mag. Kulgam (under 15 FC) 0.10. - -0.20
- ... .+ |S.Ne | District Bandipora ' AOE”
- - |1 | Pr.D&SJudge Bandtpora L1020
s 2R 2 .| CJ M Bandipora 1015
e e | 3 Munsiff Bandipora 0.0
3 \wy oMl I Gl Munsiff Sumbal 0. 10~
e Dfl ST LS 5 | Munsiff Gurez (V) . : 10.10
ol 2 (6. [AddlMob. Mag Bandgpom(Under 13"’" rC) (I’)- 0.10°
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Annexure 4™ Rs. In lacs
| S.-No. | District Srinagar {O.E Salan
i 1 { Pr. D&S Judge, Srinagar | 350 s
P2 | Addl D&S Judge. Srinager i 15 U
13 | Ist.AddL.D&S Judge.Sringar 1025 -—
14 | 2™ AddLDistt.Judge,Sringar 0.035 i
|3 | 3. AddLDistt. Judge Sringar (V) (010 5=
[ 6 | 4ik. Addl.Distt Judge Sringar — L —
{7 i Add.D.J.{Bank Cases)iSrinagar (V) V020 e
l 8 | Spl. Judge Anticerruption, Kashmir Srinagar —_— f—
: . 9 | AdL D&S Judge (Anticorruption) Srinagar. (V) | 010 {e—
L 10 | SpLJudge Anticorruption (CBI Cases) Sgr. Q.15 { 10.00
|11 | QI M. Srinagar 1015 —
t 12 | Judge Small Causes Court Srinagar 010 [
| 13 | Cipy Judge. Srinagar 0.13 | —
i 14 | Municipal Mgst .Srinagar 1013 —
{15 | Forest Mgst.Srinagar {045 b—
16 | SpLM.M (T).Srinagar 10.13 —
| IT | P&T Mgst Srinagar 1015 -
"18 | AddLMM.(T)Srinagar 1015 - [ —
(19 | IstAddLMunsiff Sgr. 015 | —
120 | 2% Addi Munsiff.Sgr. 1003 L —
‘21 | 3-AddLMunsiff.Ser. = o
1 22. | Ciny Munsiff.Sgr. 0.10 | —
23, | Spl.MobMagSer. (Under 13° F.Q) ' 1015 | —
T34 | AddiMob.Mag.Pantha chowk (Under 1" FO (010 - —
25. | Sub Registrar, Srinagar. 1 010 19.00
S. No | District Ganderbal |OE -|
1 | Pr. D & § Judge Ganderbal. L 020 i °
|2 - Chief Judicial Mgst. Ganderbal LR B
i3 | Munsiff Ganderbal 0.10
E 4 | Munsiff Kangan L0Ia
: 5. | AddlMobMag,Ganderbal,(Under 13" FC) (03 0.10
S.No | District Budgam |0E |Salay {RRL
1 Pr. D&S Judge Budgam 1020 @ — | — .
2 C.JM.Budgam ' 015 | — {<e {015
3 Sub Judge Chadoora. 1015 | — f— =
4 | Munsiff Budgam 010 | — |— |—
5 | Munsiff Char-i-sharief l0.10 (750 1010 —
6 Munsiff Chadoora 1010 |— t+— i—
7 Munsif Magam 1010 | — | — -
[ Spl.Mob.Mag.Budgam _ . - {015 | — FEVR
9 | AddLMob.Mag,Beerwah(Under 13> | 010 |— | — @ —
FQ (1) | ? e
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Annexure “A” Rs. In lacs.
S.No | District Baramulla . o (OB LE
2 Pr. D&S Judpe, Baramulla 0.20 0.60 .
2 Addl. Disut. Judge Baramulla ] 0.15 IRl
3 Ist. Addl. D&S Judge Baramulla. . Gda criee
4 Addl. D&S Judge, Sopore. 6. 015 |-
" [5 | CJMSopore . 15 BT i 7%
16 Sub-Judge Baramulla : - 013 el
i Stb-Judge Pattan - ; B L el
8 Sub-Judge Uri 015 ==
9 Munsiff Baramulla _ : 010, '"_-
) 10 Munsiff Tangmarg - : , o [ OLRA 2 [
11 Munsifi’ Boniyar i 2 L
12 Munsiff Dangivacha (Rafiabad) 1010 . er R
; 13. | D.M.Mgsrt (T)Sopore. 015 -
14. | Spl.Mob.Mag, Baramulla(Under 1 3'5 FC) 0.10 -
; 15. | Addl. Mpb.Mag.Chandoosa (Under 13" FC) (V) | 0.10 ' |-
|S.Ne | District Kupwara OB -
1 Pr. D&S Judge Kupwara " a2
2. Addl. D&S Judge, Handwara 0.10
3 Sub-Judge Kupwara . - 10.10.
4 C .JM Handwara i 0.15
5 Munsiff Kupwara S 0 10
6 Munsifff Handwarda : ---
7 | Munsiff, Tangdhar (V) o
8- Munsiff Sogam ,* “A 0I5 :
9 Spl.Mob. Mag,. Trehgan, (Umie; 13”* FC) (V) G
10 | Addi-Mob.Mag Kralpora (under 13" FC) (V) 0. m
S.No | District,Leh : s | OE | Office
- ' - | equipizenls
_ ( .
1 | Pr.D&SudgzLen 0.20 ﬂm’h" =
-2, | CIMLen | 0% e
; 13 Munsiff, Nobra A T
[ .'5('{; .Mob.Mag,Leh (Under 13 Eid rC) A7 1
g Y- Adadl. Mob.Mag.._U:a!!s; .(Under Itors 0- }b .
aiclk SRR Sl b e o %
: SNo Disrric!-}(ar'gﬁ . TR
1. | Pr. D&S Judge Kargil S [)_:?0 i
2 | CIM Kargil SRR TRy I.;j —
13 | Munsiff Sankoo Y ; T e U.'I.‘i -
4 | Munsiff Zanskar A o O- = 5'
o - .| Spl.Mob.Mag. Kargil (Under 13" FCy (1) O‘i’ &
..6. . Addl Mo, Mag Batalik (Dra'rs) (pj 0:'1‘5.\




